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ORDER

Leamed counsel for the parties are present. On the written request dated

15 .09.2016, circulated to the other side as well, learned counsel for the petitioner

has sought an adj oumment in the matter. His request is acceded to and

accordingly the matter shall be listed for arguments on I I . 1 I .2016. In the

meantime the leamed counsel for the parties are directed to comply with the

terms ofthe earlier order dated 06.09.2016 ofthis Tribunal before the next date.
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